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WRITTEN ANSWERS TO STARRED QUESTIONS
Suicides by farmers

17226, SHRI SANJAY RAUT: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(a)  whether the incidents of farmers' suicides are continuing unabatedly in the

country, including Maharashtra;
(b)  if so, the details thereof and the reasons therefor;
(¢)  the steps taken by Government to prevent farmers' suicides;

(d)  whether Government has provided financial assistance/funds to the States

for the solution of farmers' problems;
(e) if so, the details thereof, State-wise; and
D if not, the reasons therefor?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI RADHA
MOHAN SINGH): (a) to (¢) The National Crime Records Bureau (NCRB) under the
Ministry of Home Affairs compiles and disseminates information on suicides, in its
publication titled 'Accidental Deaths and Suicides in India' (ADSI). These Reports on
suicides are available upto 2015 on its website. The Reports for the year 2016 onwards
have not been published yet. As per the ADSI Reports for the year 2015 and provisional
data as provided by NCRB for the year 2016, the total number of suicides by farmers
and agricultural labourers in the country State-wise 1s given in the Statement-1 (See
below). The number of suicide by farmers and agricultural labourers during 2016 has

come down from 12602 to 11370 approximately by 9.77%.

As per Report of 2015, 'Bankruptey or Indebtedness' and 'Farming Related Issues'
are reported as major causes of suicides among farmers/cultivators. Other prominent

causes of farmers/cultivators suicides are family problems, illness, etc.

Agrarian distress as manifest from a large number of farmers living below the
poverty line (BPL) and unfortunate incidents of suicides can be addressed by enabling

the farmers to increase their income. Agriculture is State subject. However, the

TOriginal notice of the question was received in Hindi.
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Government is targeting to double the income of the farmers by the vear 2022. To
achieve this, the Department of Agriculture, Cooperation and Farmers' Welfare has
constituted an Inter-Ministerial Committee to examine various dimensions of farmers'
income and to recommend an appropriate strategy. In the meanwhile, the Government
1s aiming to reorient the agriculture sector by focusing on an income-centeredness in
addition to pure production centeredness approach. The Department has, therefore,
been implementing various schemes to meet this objective viz. Soil Health Card (SHC)
scheme, Neem Coated Urea, Paramparagat Krishi Vikas Yojana (PKVY), Pradhan Mantri
Krishi Sinchai Yojana (PMKSY), National Agriculture Market Scheme {e-NAM), Pradhan
Mantri Fasal Bima Yojana (PMFBY), Interest Subvention Scheme etc.

(d) to (f) The State Governments are primarily responsible for the growth and
development of the agriculture sector in their respective States. The Union Government
has accorded high priority for its progress and improving the welfare of farmers and
agricultural labourers. However, Government of India supplements the efforts of States
through appropriate policy measures and budgetary support. The details of State-wise
funds allocated, released and expenditure under schemes being implemented by
Department of Agriculture, Cooperation and Farmers Welfare during 2017-18 are given
n Statement-I1.

Statement-I

The tofal number of suicides by farmers and agricultural

labourers in the country, State-wise

3L No. State/UT 2015 2016%

Suicides Agricul-  Farm-  Suicides Agncul-  Farm-
inFarming tural ers/Cul- in Farming tural  ers/Cul-

Sector Labo- tivators  Sector  Labo-  tivators
{Total)  urers (Total)  urers
Sum of Sum of
Col. 5+6 Col. 849
1 2 4 5 6 7 8 9
1.  Andhra Pradesh 96 400 516 804 565 239

2 Arunachal Pradesh 10 3 3 6 0 6
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1 2 4 3 6 7 8 9
3. Assam 138 54 34 70 &4 6
4. Bihar 7 7 0 0 0 0
5. Chhattisgarh 954 100 854 682 a7 585
6 Goa 0 0 0 1 1 0
7. Guarat 3 244 57 408 378 0
8 Haryana 162 134 28 250 159 a1
9 Himachal Pradesh 46 46 0 14 14 0
10, Jammu and Kashmir 21 21 0 21 21 0
11. Jharkhand 21 21 0 3 0 3
12. Kamataka 1569 372 1197 2079 867 1212
13. Kerala 210 207 3 321 208 3
14. Madhya Pradesh 1290 700 581 1321 722 599
15. Maharashtra 429 1261 3030 3661 1111 2550
16. Manipur 1 0 1 1 0 1
17. Meghalaya 3 1 2 5 3 2
18, Mizoram 1 1 0 7 7 0
19. Nagaland 0 0 0 0 0 0
20. Odisha 50 27 3 121 101 20
21. Punjab 124 24 100 N 49 222
22. Rajasthan 7 73 3 3 30 4
23. Sikkm 18 3 15 14 2 12

24. Tamil Nadu 605 604 2 381 345 36
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1 2 4 5 6 7 8 9
25 Telangana# 1400 £ 1358 645 13 632
26. Tripura 40 48 1 2 18 4
27, Uttar Pradesh 324 17 145 184 115 69
28, Uttarakhand 2 2 0 3 3 0
29 West Bengal 0 0 0 0 0 0
Torar (States) 12590 4583 8007 11338 4992 6346
30, Andaman and 0 0 0 3 0 3
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32 Dadra and Nagar 0 0 0 0 0 0
Haveli
33. Daman and Diu 0 0 0 0 0 0
34, Delhi (UT) 0 0 0 0 0 0
35 Lakshadweep 0 0 0 0 0 0
36, Puducherry 12 12 0 2 27 2
Torar (UTs) 12 12 0 32 27 5
Torar (Arr Inpma) 12602 4595 8007 11370 5019 6351

# data under clarification.

Source: Report on 'Accidental Deaths and Suicides in India' for relevant years, National Crime

Records Bureau, Ministry of Home Affairs.

Year 2016 data is provisional.



Statement-11
Allocation of funds under various schemes being implemented for the welfare of

{4) Details of State-wise funds allocated released and expenditure under schemes being implemented
Cooperation and Farmers Welfare during 2017-18 (upto December, 2017

Sl Name of the National Food Security National Mission on Rainfed Area Soil
No. Scheme Mission (NFSM) Oilseeds and Qil Palms Development and Man:
(Erstwhile Integrated Climate Change (S
Scheme of OQilseeds, (Erstwhile Rainfed
Pulses, Oil Palm Area Development)
and Maize)
NMOOP
Name of Alloc. Rel. Exp. Alloc.  Rel Exp. Alloc. Rel. Exp. Alloc.
the State
1 2 3 4 5 6 F 8 9 10 11 12
1. Andhra Pradesh 119.50 101.53  29.55 41.99  19.53 0.00 17.00 17.00 6.12 516 8

2. Arunachal Pradesh 13.12 6.56 0.00 5.60 1.00 0.00 3.00 0.00 0.00 0.00 0

3. Assam 152.79 123.99 78.59 25.09 11.07 0.84 2.00 0.69 0.00 3.39 1
4. Bihar 101.67 28.68 16.71 6.07 4.00 0.00 2.50 1.13 0.00 8.08 0
5. Chhattisgarh 93.26 6985 2334 13.25 6.58 0.00 6.00 2.40 0.83 1.17 1

6. Goa 0.58 0.00 0.00 0.05 0.04 0.00 0.00 0.00 0.69 (




2 3 4 5 6 ¥ 8 9 10 11 12
7.  Gujarat 37.91 5.00 0.00 29.30 6.00 0.00 10.00 6.00 4.02 4.52
§. Haryana 15.68 7.96 6.24 5.78 0.00 0.00 0.00 0.00 0.00 10.20
9. Himachal Pradesh 1321 12.23 6.22 0.00 0.00 0.00 6.00 6.00 4.85 0.75
10. Jammu and Kashmir  20.74 9.05 0.00 0.80 0.00 0.00 1.00 0.50 0.00 0.00
11. Jharkhand 59.64 25.72 4.83 6.48 5.48 0.00 7.00 420 0.00 0.00
12. Karnataka 146.07 96.55 80.23 17.91 7.85 6.88 10.00 7.50 34222 5.76
13. Kerala 1.22 0.13 0.00 0.09 0.00 0.00 1.50 0.78 0.00 0.00
14. Madhya Pradesh 377.28 103.80 0.00 60.25 5.00 0.00 4.00 2.00 0.00 6.09
15. Maharashtra 161.29 152.10 55.33 48.10 27.18 10.19 25.00 12.50 0.00 0.90
16. Manipur 15.04 4.68 0.00 1.04 0.00 0.00 5.50 1.38 0.00 0.90
17. Meghalaya 8.38 5.23 1.71 1.49 0.75 0.00 2.00 1.20 0.00 0.32
18. Mizoram 2.31 2.31 1.15 13.45 5.30 0.00 6.50 6.50 6.10 0.05
19. Nagaland 20.29 8.14 0.00 6.11 4.15 4.15 §.00 8.00 8.00 2.56
20. Odisha 79.88 5491 26.05 14.49 9.38 2.65 12.00 6.00 0.00 0.00
21. Punjab 14.88 5.42 0.00 0.58 0.00 0.00 0.00 0.00 0.00 9.93
22. Rajasthan 190.76 85.29 77.65 62.30 15.00 0.00 4.00 0.00 0.00 0.00
23. Sikkim 5.95 0.00 0.00 0.25 0.00 0.00 3.00 1.00 0.00 2.72
24. Tamil Nadu 51.28 37.02 24.59 11.27 8.39 4.44 34.00 3400 1021 0.00



25. Telangana 51.11  19.34 1456 11.92 0.00 0.00 9.00 7.20 2.70 9.32 8

26. Tripura 19.03 15.49 6.88 0.92 0.69 0.00 4.00 3.76 1.81 0.36 {
27. Uttar Pradesh 173.99 83.10 48.71 15.60 5.00 0.00 20,00 15.00 6.44 3.00 {
28. Uttarakhand 17.70 3.83 0.00 0.54 0.28 0.00 5.00 5.00 2.10 0.00 0
29. West Bengal 116.43 108.78 35.35 30.59 18.91 0.00 7.00 7.00 2.45 1.56 {

Torar 2080.991176.69 537.69 431.34 161.57 29.14 215.00 156.73 58.85 77.42 33

{B) Details of State-wise funds allocated, released and expenditure under schemes being implemented
Cooperation and Farmers Welfare during 2017-18

Sl Name of the Paramparagat Krishi Sub-Mission on Agriculture National E-Governance Sub-M
No. Scheme Vikas Yojana Extension (Erstwhile Plan (NEGP-A) Agri
(PKVY) Support to State Phase- II Macl
Extension Programme (SN
for Extension Reforms)
(SMAE)
Name of Alloe. Rel. Exp. Alloc.  Rel Exp. Alloc. Rel. Exp. Alloe.
the State
1 2 3 4 5 6 F 8 9 10 11 12
1. Andhra Pradesh 927 0.70 0.00 19.47 9,73 10.64 0.89 0.89 35.00 59

2. Arunachal Pradesh 0.50 0.95 0.00 9.83 9.83 8.84 0.58 0.00 6.00 2




2 3 4 5 6 ¥ 8 9 10 11 12
3. Assam 5.79  18.04 0.00 16.31 5.00 4.50 0.00 0.00 10.00 10
4. DBihar 10.02 2.14 0.00 38.02 36.01 30.34 252 1.71 10.00
5.  Chhattisgarh 3.81 0.26 0.00 14.93 14.93 13.52 0.78 0.00 30.00 30
6. Goa 0.07 0.00 0.00 1.58 1.58 0.91 0.00 0.00 0.00 0
7.  Gujarat 1.75 0.00 0.00 24.90 24.90 15.28 0.00 0.00 7.00 ¢
8. Haryana 0.35 0.00 0.00 11.66 11.66 4.51 0.00 0.00 45.00 45
9. Himachal Pradesh 9.32 11.1% 0.00 11.62 9.62 5.28 0.00 0.00 9.00 S
10. Jammu and Kashmir 0.74 0.00 0.00 10.15 7.07 2.28 0.74 0.00 3.50 1
11. Jharkhand 8.18 3.21 0.00 26.01 26.01 11.65 0.00 0.00 1.00 1
12. Karnataka 9.56 10.89 0.00 13.90 13.90 11.96 0.00 0.00 30.00 30
13. Kerala 23.50 13.78 0.00 11.49 8.60 7.81 0.00 0.00 9.00 4
14. Madhya Pradesh 36.86 10.71 0.00 34.41 30.40 21.96 0.00 0.00 50.00 43
15. Maharashtra 30.32 6.98 0.00 45.25  45.25 27.386 0.00 0.00 20.00 17
16. Manipur 0.79 0.00 0.00 10.14 10.14 5.28 0.00 0.00 0.00 5.00 2
17. Meghalaya 1.18 0.00 0.00 6.34 6.34 4.39% 0.31 0.08 1.000 0
18. Mizoram 0.90 212 0.00 7.91 4.43 3.98 0.23 0.23 5.00 3



19. Nagaland 0.63 1.29 0.00 13.55 9.60 9.60 0.45 0.23 16.00 11
20. Odisha 5.62 6.11 0.00 39.30 29.47 17.10 1.61 0.00 30.00 23
21. Punjab 9.44 4.28 0.00 17.96 8.98 7.49 0.00 0.00 48.50 48
22. Rajasthan 30.17 8.46 0.00 32.92 32.92 22.16 1.33 0.91 9.00 9
23. Sikkim 3.95 0.00 0.00 3.81 1.:9:1 2.05 0.00 0.00 2.50 1
24. Tamil Nadu 1.97 195 0.00 30.93 30.93 27.83 2:13 0.00 30.00 23
25. Telangana 21.97 8.35 0.00 15.04 7.52 6.35 0.55 0.00 10.00 10
26. Tripura 1.32 1.65 0.00 5.29 3.07 2.03 0.31 0.31 10.00 15
27. Uttar Pradesh 12.02 0.96 0.00 63.84 63.84 42.03 2.78 2.78 0.00 25.00 43
28. Uttarakhand 16.73 27.81 0.00 8.55 4.27 1.54 0.56 0.00 0.00 7.50 3
29. West Bengal 2.11 3.74 0.00 42.45 26.53 28.32 1.71 0.00 10.00 1¢

Torar 258.82 145.55 0.00 587.55 494.46 357.00 17.50 7.15 0.00 475.00 467




(C) Details of State-wise funds allocated, released and expenditure under schemes being implemented

Coaoperation and Farmers Welfare during 2017-18

SL Name of National Horticulture National Agroforstery Rashtriya Krishi Pradhan M
No. the Scheme Mission{NHM)/Mission & Bamboo Mission Vikas Yojana(RKVY) Sincha
for Integrated Development  (Erstwhile National (Erstwhi
of Horticulture Bamboo Mission) Mission
(MIDH) @ (NABM) Irrigation
Name of Alloc. Rel. Exp. Alloc. Rel. Exp. Alloc. Rel. Exp. Alloc.
the State
1 2 3 4 5 6 7 8 9 10 11 12
1. Andhra Pradesh 64.03  56.70 21.84 0.00 0.00 0.00 21389 20820 77.44 42500 425
2. Arunachal Pradesh 32.30 0.00 0 0.75 0.19 0.00 41.92 10.63 1.00 0
3. Assam 28.00  15.00 2546 0.00 0.00 0.00 29099 13960 104.68 5.00 3
4. Bihar 26.31 7.00 0.38 0.00 0.00 0.00 175.69 57.11 16.00 0
5. Chhattisgarh 69.23  66.50 31.21 0.57 048 0.19 166.08 83.03 59.52 25.00 12
6. Goa 2.52 2.08 0.56 0.00 0.00 0.00 17.77 8.89 4.92 1.00 0
7.  Gujarat 71.39  66.00 30.27 0.90 0.00 0.00 220.13 107.51 73.28 275.00 275



10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

Haryana
Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka
Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

Odisha

Punjab

Rajasthan

61.84

32.00

46.00

40.18

72.97

46.42

45.35

§8.97

32.00

25.50

31.50

31.50

49.91

39.8¢6

50.89

30.00

10.00

96.50

10.00

54.00

14.00

10.00

60.00

6.00

10.00

31.50

15.00

20.00

15.00

38.00

0.00

0.00

0.00

0.00

0.63

0.00

0.44

0.00

1.09

0.00

2.84

1.42

0.72

0.00

0.00

0.00 122.12

0.00 24.42

0.00 113.84

0.00 128.77

0.00 264.72

0.00 128.44

0.00 236.73

0.00 41%.62

1.09 17.17

0.00 21.10

1.29 10.43

0.00 ST 5T

0.72 289.04

0.00 284.47

0.00 241.28

56.16

22.94

24.76

121.99

41.50

113.10

204.15

28.65

138.51

131.42

232.65

30.94

75.99

25.20

71.95

27.65

70.32

76.34




2 3 4 5 6 7 8 9 10 11 12

23. Sikkim 30.50  12.00 1.21 0.00 0.00 0.00 6.09 2.99 10.00 0
24. Tamil Nadu 55.03 20.00 18.04 0.06 0.00 0.00 224.14 22311 12310 285.00 171
25. Telangana 32.90 10.00 7.89 0.00 0.00 0.00 127.68 63.85 49.45 276.00 207
26. Tripura 33.00 10.00 0 0.09 0.00 0.00 40.38 19.78 14.88 5.00 0
27. Uttar Pradesh 37.27  24.00 13.44 0.00 0.00 0.00 440.00 219.68 10.71 50.00 30
28. Uttarakhand 31.00 14.00 12.05 0.00 0.00 0.00 85.71 39.16 12.00 7
29. West Bengal 24.91 10.00 5.17 0.00 0.00 0.00 306.80 230.18 92.37 10.00 6

Torar 1233.28 733.25 302.52 1463 7.81 3.29 4716.99 2552.81 1013.16 2498.00 1798

@ Expenditure report based on Web post and an amount of ¥ 75 crore released for Prime Minister's Development Pac

NABM is implemented in all the States except Haryana. During 2016-17 & 2017-18, funds released only for maintenal

during 2014-15 & 2015-16.

# Expenditure figure also include unspent balance of previous vear.



